
Central Administrative Tribunal, Principal Bench

Original Application Wo,1268 of 2004
M,A-Mo,1079/2004

New Delhi, this the 24th day of May, 20 04

Hon 'ble Mr. Justice V. S. Aggart«?al, Chairman
Hon ble PIr.S.A. Singh. Member (A)

S iTi t. 6 a y a 11" i De v i „
W/o Shri ivLP,. Sharma,
R/o 7/2, Ansari Road,
Da r y a Ga n 1, Ne w De I h i - 2

Smt.. Krishna iMalj
W/o Shri Sushil Mai,
R/o AC---12 8, Sha 1 itTiar Bagh .
New Delhi

S rn t, S h a k u n 11 a Rani.
W/o Shri Shanker Dass,
R/o H. No. A- 5Mah i n d r a Pa r k,
Del hi--3 3

Smt.Adarsh Kumari.
W/o Shri Ranbir Rai,
R/ o H. No. 1 20 B, As i'l o k Vi ha r Phase- T11
Del hi-9.

5. Smt.Kunti Gupta,
W/o Shri Jagdish Rai,
R/ o 51 . Cha n d u Pa r k. ( Ne a r Ram a a a r
Kr i s h n a Na ga r ), De 1. h i - 51

6. Sm t.I an a t i a Mi n i -
W/o

R/o E Pocket, 291-A,,
LIG5 Flat, Gi.T.B, Enclave,,
Ma n d Na g r i.Delh i-9 3

7. Smt,Pratibha Gupta.
W/o Shri V.P, Ratha,
R/o 38 0 Hakikat Nagar,.
Kingsway Camp. Delhi

8. Smt, Rai Kumari,,
W/o Shri Om Prakash Chand,
R/o 2/6 D East Azad Nagar,
Gali Mo>8,Delhi

9. S mt :> S h a k u n t a 1 De v i

W/o Shri Om Prakash,
R/o E-2/345-3 47, Nand Nagri,
Delhi~9 4

10.Smt.Leela Malik,
W/o Shri Satya Pal Malik,

•R/o Block A-1, House Mo,98A,
a w r a n c e Ro a d, Delhi

11, S mtSa Vi t r i Kh ti r a na,
W/ o S i"i r i Ti 1 a k Ra m Kh u r a na,
R/ o 1 /1 23, 01 d Ra 1i n de r Na ga |-,
New Delhi



1 2. Snrt, San tosh Bala,
W/o shri Abhimany Kumar,
R/o 6/129,Lodhi Raioost Moha3 1a.
Shahdara, Delhi

13.Smt.Dropadi Gupta,
W/o Shri Kundan Lai,
R/o B-10,Kasturba Niketan,
Lalpat Magar.Wew Delhi-~24

1 4 . Srnt. Gi a n Na r u 1 a,
W/o Shri K.K. Narula,
R/o 68/H. Vikaspuri,
New Delhi

15,Smt,Salisaba Topno.
'W/o Shri N.Topno,
R/o ED~89C. PitaniDura.
Delhi

16-Smt.Shanti Sharma.
W/o Shri Kewal Krishen.
R/o 2642, Basti Puniabian.
Subzi Randi,Delhi-7

(By Advocate; Shri Yogesh Sharrna.)

Versus

K M,. C,T. of Delhi throuqh
The Chief Secretary,
New Secretariat,
New Delhi

2. The Director.

Directorate of Social Welfare.
Canning Lane, K,G, Road,
New Delhi-1

3. The Secretary,
Ministry of Human Resources Development,
Department of Secondary & Hiaher Education

^ ....Respondents

9J_BiQRALl

y..;...S,j!.,,.,.Ag.gQ.rwal, Chal man

..Applicants

M.A.1079/7004

M.A., is allowed subject to just exceptions.

Filing or the joint application is permitted.
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The ^DDlicants bv vi,tue of tho „re-,,„,
ct DD i i cs r 1o f-| f I", - i- 4 I ..

' ^ •• be extended the bene';'1 r
f tf'idec;i =1oi'. of ^znoz .

workifia in the Home and Wejiv-r,.

of ..Uonal Coital Tlo-rioorv

'''̂ 'iifv conteiid thsf nri,„;,iy teachers hv vlrtuo of
"f h„ve beoi, alosn rho

•- • • - ! x_ .y 1 .;, Oc- V

scales. riiev have slmoly been denied tiie same heos,o, c,.,,
are in 'cie Home end Wei fa, e ueeer tmer, t of the oovi,
Nato3neI Te,o , tor v of Do hi. Insu^ort of hi::
cU:ii„, lec:: ned coutseJ ,-e, les u„on the dec1sion of t:iis
-rinuna! n, the ,;ese of Shri Jafldlsh..Raj Gupta and others

UBlon of India and others ifi, a. Ii:j3:;/rs i de.i.fed on

Gayatri Deyi and. others

ea>®rnment of. Cafiital TerrltorY Qf Delhi and
Others (fj, A. IZ28 / 95 ; dec i de d f ii'i 7 , i 0 . 9 6

•".uol i c«nts have •u •:) m3 t v;, e d a i- e o c e s e n t a t, j rir
' • 0' (!) !j N-'

o r w{'I i (c t) i Ari ne v 1.1 r e A-• I ,

t.his stage, tl'ierefore, it i c dir

i-0SDonder:t r,o. f woiild oonside, end leke e

declslo,: in accorda:ioe aith fat oreserabls uUhin
iiiCfnt hs f)f trie rec-pint . .f .. . t ^

^ f.niHn coDv of the ore sent

.;omr„unlcate it to ttie eoniicaote.

¥?ed s)|

( 'S. A. Sin^fT^
Member(A)
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0 . A , i, S

( V.S. Aggarwal )
Chairman


